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3/17/25, 10:15 AM Email 48

Email 1294 K. Vijayanand, IAS

Re: Counter affidavit and other details in O.A. N0.606 of 2018 NGT
case-reg.

From : Consultant Judicial-NGT(P.B.) <judicial- Mon, Mar 17, 2025 10:12 AM

ngt@gov.in> 21 attachment
Subject : Re: Counter affidavit and other details
in O.A. No.606 of 2018 NGT case-reg.

To : K. Vijayanand, IAS <cs@ap.gov.in>
RESPECTED SIR/MADAM,
PLEASE FILE THE GIVEN DOCUMENT THROUGH E-FILING, TO ENABLE US TO TAKE THIS

DOCUMENT ON RECORD. WITHOUT E-FILING RECEIPT, THIS CAN NOT BE TAKEN ON RECORD (REFER
OFFICE ORDER DT. 04.09.2024 AVAILABLE ON THE WEBSITE OF NGT.)

FOR TECHNICAL SUPPORT : 011-23043510 (cs-ngt@gov.in)
E-FILING SUPPORT :011-23043528 (filing.bpl-ngt@gov.in)

---- On Sun, 16 Mar 2025 23:33:05 +0530 K. Vijayanand, IAS
<cs@ap.gov.in> wrote ---

Dear Sir,

Please find the following attachment regarding Affidavit for O.A. No.606 of
2018, NGT case.

With regards
PS to Chief Secretary

q‘ﬁ?ﬂ-q / Regards
s Gr-'j‘l-l'l'lT [ Judicial Section

gt gRa siftreworn

National Green Tribunal
U U416 / Principal Bench

:lg ﬁﬁ / New Delhi - 110001

https://email.gov.in/h/printmessage?id=539651&tz=Asia/Kolkata&xim=1 12


mailto:cs-ngt@gov.in
mailto:filing.bpl-ngt@gov.in
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3/17/25, 10:15 AM Email 49

Final Affadavit Filed in 0.A.NJ.€8&0f 2018 of Honble NGT by
= Chief Secretary of AP-16.03.2025.pdf
12 MB

https://email.gov.in/h/printmessage?id=539651&tz=Asia/Kolkata&xim=1 2/2


nc964
49


	Letter of State of Andhra Pradesh - Solid & Liquid Waste Management, 
	Index
	Affidavit by the Chief Secretary to Government of Andhra Pradesh - Respondent. Pg. no. 1-13 
	Annexure-I, ULB-wise quantity of legacy waste treated & land Reclaimed, Pg. no. 14 to 20
	Annexure-II, Test Reports of City Compost in respect of Waste to Compost Plants established at certain ULBs like Palasa, Markapur, Addanki, Amalapuram, Macherala, Repalle etc. Pg. 21 -26
	Annexure-III, ULB-wise details on Utilization of generated Compost. pg no 27-34
	 Annexure-IV, ULB wise existing STPs, Capacities and details of Capacity Utilisation of STPs. Pg. no. 35-43
	Annexure V, Performance Results of Sewage Treatment Plants, Pg. no. 44-45
	Annexure-VI ,Utilized treatment capacity and final mode of disposal of treated effluent, Pg no. 46-47
	Proof of service, Pg 48-49

